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(- O s 1) Sujitha. 1. Aged 46 years, V//o. lichanzn., ANGEnNawaoY -_jv'-_-t':_'-
esicing 2

:J-" ,L-; 1 - : - c g e ;
> | Centre No 50, Perambra Project, Kozni<ode 67

M E purhiyottil HOUSE, Koothszli P.O., Perambrs,Kozhixo 2
273 B B4 673525
= PR mobile-745055228
S S =
Gaagaze  2) Kumsary Anitha B, Aged 49 yrs, WW/o Sukumearan -'-.'-:iiif Angsnweaay
o ey Centre No. 23 Pothencode Project, Trivandrum 525582 Residing
=0 2 2 -t Padinjattilveadu , Vetturoad, Kaniyapuram P.O.
# . 5 695301.,,.Kerala
o, 45 3) Smitha M. 5., Aged 46 Yrs. Vifo K Ajith kumar Anganav/ad)
= ':;;57::;’) o worker Centre No. 48, Vellanadu Project., Thiruvananthapurem
Ei % -(-_.a;ug._' 695543, Residing at Kailasam, Neeramankuzhy, Oorutambalam
O Bk p.O. Thiruvananthapuram. 695507.,,,Kerala
ke 15 E_‘E: 4) Malini B.S, Aged 44, V//o Biju kumar V.G, Anganwady Worker,
s Centre No.6, Athiyanoor Project, Thiruvananthapuram 695121,
LT Residing at Uthradathil House, PuthiyathuraP.O,
2721 Thiruvanthapuram. 695526.,,,Kerala
#fé r?(ﬁf‘ 5) Shiji mol M A., Aged 48Yrs, W/o Nzushad Aanganawady worker
Vol Ny 2 Centre No 100, Chadayamangalam Project. Kollam 621533,
Elampazhanoor P.O., Kollam

b s, S

Residing at Ashik Manzil, Keezhthoni,
691534..,, Kerala

6) Vijaya Reshmi V Aged 5
Kollam Urban Il Project.
ReshmiBbavan Valathunga

.',‘ '\..l. n

0, W/o Jaya Prakash Anganwady Worker ,
, Kollam 691001, Residing at
| P.O Kollam 691011.,,.Kerala
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M- ject Kollam 691533

i B AgEY
7) Jaya Kumari ala Pro ‘

‘Naduvilakkard: _
> ... Kerala or Aged 41 W/o John Bosco, Angam
icia Kevin XaVleé parassala Project, Kollamkode s,
. hapuram 95121, Rgsiding athMaEJl;I?_:aVan
gg:ir::;largyidam, Pozhiyoor, Thiruvananthap
695513..,,,Kerala
4 45, W/o Russo R.J, Angan_w_ady Work_e; Center
B o aTe. Kolam Urba ollam 691001, Residing at Anjaly Nager

No 176, Kollam Urban Ki
75 , Pallithottam P.O, Kollam 691006.,,.Kerala

10) Sreekala D Aged 47 Yrs., W/o. Ajikumar G Afg?(irl';‘fnaggl‘”;%f;er-
Centre No. 13, Vettikavala Additional Projec ot ,
Residing at Ajivilasam, Anthamon, Kalayapura J.
Kottarakara, Kollam 691560..,,,Kerala |

Sudha G., Aged 46 Yrs, W/o. Gopalakrishnan Nair Anganawady
Centre No. 10, Panthalam Project, Pathanamthltta'Dlst. 689501
Residing at Noorukodivadakkethil, Palamel, Padanilam P.O.,
Nooranade . Alapphuzha 690529..,,,Kerala

12) Bindu .R Aged 50 years, W/o K. Jose, Anganwady Worke:r.. Center
No 18, Chadayamangalam Project, Kollam 691534, Residing at

Panavelilveedu Karingannoor P.O Thannimoodu
Kollam.695604.,,,Kerala

13) Nejima P Aged 48 years, W/o Sidhike Anganawady worker,
Centre No. 19, Pathanamthitta 689501, Residing at Muthooniyil,
Mangaram, Panthalam, Pathanamthitta 689501.,,,,Kerala

14) Vijayakumary B Aged 51 Years, W/o. Vijaya Pillai Anganawady
worker, Mukhathala Additional project Kollam 691507, Residing
at Kalladavilaveed, Mulavana, Punnathadam P.O Kollam
691503..,,,Kerala

15) Lethakumari Thankachy, Aged 44 yrs, W/o Gopa kumar
Anganwady worker, centre no. 140, Parassala Project.
Thiruvananthapuram 695122, Residing at Ponnambalam,
Arayoor P.Q., Parassala, Thiruvananthapuram..695122., Kerala

16) Rajalakshmi R. Aged 47Yrs, W/o. Ajith Nath Anganwady worker,
Centre No. I, Mukhathala Additional Project Kollam 691576,
Residing at Sreekulam , Poikayil , Punukkannoor, Perumpuzha

P.O. Kollam 691504.. .,,,Kerala

11)




17)

19)

20)

21)

22)

24)

25) Jaya K.K. Aged 46 Y

26)

18) Deepi

cena N Aged 42 years, W/o Mohandas G Anganawady worker

No., Chadayamangalam Project, Kollam 691534,
L 15)

L
centrée

Residing @
channapetta p.o, Kollam 691311..,,,
) B.S. Aged .43 W/o Padmakumar .S Anganw

t Laksmipurathu veedu Thazhemeenkulam,.,
Kerala
ady:Wo

Center NO. G_Eﬁhadayamangalam Project., Thiruvanantfiap
605534, Residing at Thalakkonathuveedu Thudayannoor P.O.

Kollam. 691536..,,,Kerala
Mary A}-\? A%Cid;? yrs.. W/o. Antop. p Anganawady worker,
l(l“”i:;ft;:u ?nt Pareig?tr???-:ly Additional Project Ernakulam 683572,
o ‘ il House, Kida 0.
Crnokulam.683572..,,, Kerala ngoor P.O., Angamally,
'l"J'L"[,IE&:A" _Aged 46 years, W/o Subhash A., Anganawady
il G%%ngr""éﬁz,é“ﬂara Project , Vadama, Mini Civil Station,
55 F) 25| ir'l at PO ) F
680733..,,.Kerala g yya , Poyya P.O., Thrissur
ln:q-”:(f{dp R Aged 50 Years, W/o.T.K Sajeev Anganwady worker
centre No.88, Kothamangalam Additional Project, Ernakulam
686691, Residing at Thekkedathu house, Kozhippilly P.O.,

Cimakulam.686666..,, Kerala
Jamuna V. A., Aged 56 Years., W/o Aravindakshan K.K
Anganwady worker, Centre No. 126, North Paravoor Project
Ernakulam 683513, Ezhikkara P.O., Chathanad 683513,

am

Ernakulam..,, Kerala
Sreelatha B., Aged 43Years. M/o. Bhamadeviamma Anganwady

worker, centre No 141, Pothencode Project Kazhakootam
695582, Thiruvananthapuram . Residing at Plavaravilakathu
veedu, Kudanoor P.O., Venkodu, Thiruvanthapuram.

695028..,,,Kerala

Nisha T.K Aged 40 years. W/o Hareesh T. R. Anganawady
worker. Centre No. 73, Angamally Additional Project, Ernakulam
- 680732 Residing at Thachirukattil House, Parekadavu P.O.

Poovathussery, Ernakulam Dist.680741.,, Kerala
ears , W/o Radhakrishnan A K Anganawady

3 Kaduthuruthy Project, Kottayam -
Karikode P. O. Karikode

worker, Centre No. 11 |
686013, Residing at Areekarayil House,

686610..,, Kerala
Sheeba Thoonoorameethal, Aged 49 Years. W/o. S.ankaran K.N.
Anganwady worker, Centre No. 59, Thodanoor Project,

at Karambra Methal House,

Kozhikode 673601, Residing nb ethal
Maniyur P.O. Payyoli, Kozhikode 673523..,, Kerala

CoiiSiNe Varala

___________




, Years. W/o. Thomson Thom,
"2]7_17?[5553.' Davis i\geep?o“g& Angamally Project, Ernakufa‘ &“EM
:;féa lE'hrr-;;cg::I?l:u!chusseriyil House, Neelaswaram p.o " S35
N/ ain =
(M ' 4-1:!Kerala . A
| W/o Aravindan K.M NGanawyqy
\2 ed 51 Years, . - ady
%igg}ufr\rédathuMethal, Chappanthottam Kavilumpara, KOzZhikoq,,.

673513..,,,Kerala
29) Prema P. M Aged 45 Years W/o Anandan Angggalggdﬁet?éikner
Centre rdo. 54, Vadakara Project Kozhikode 6 ) g at

Padikkathazhe, Mukkathkoniyil House Karthikapally P.O.,
Villiyappally 673542.,,,Kerala

30) Sindhu T., Aged 42 Years. W/o. Sathht?ESa” M E.‘é?dnsgggivggy
Worker , Centre No 79 , Vadakara Project, Kozni P. O Vadake;ra
Residing at Methal Parambath House, Edacherry P. O.
673502, Kozhikode.,, Kerala

31) Preeja T P., Aged 41 Years. w/o Manojan Anganawady Worllégr i
Centre No. 102, Vadakara Project, Kozhikode 673103, Residing
at Charaparambath , Kakkattil P.O., Aroor Kozhikode.
673507..,,,Kerala

32) Renjini N, Aged 49 Years. W/o Gireesan Anganawadywork?r,
CentreNo.20 , Vadakara Project. Kozhikode 673103, Residing at
Kizhakkekunnivayalil, Puthupanam P.0O.,Vadakara, Kozhikode-
673505..,,,Kerala

33) Akhila P. K., Aged 47 Years. W/o. Balan K N. Anganawady
worker, Centre No. 100, Vadakara Project, Kozhikode 673103,
Residing at Kunnummel| Neelamparambath House , Chembola ,
Kozhikode 673308.,,,Kerala

34) Radha M. Aged 55 Years. W/o Surendrababu, Anganawady

Centre No. 111, Vadakara Project Kozhikode 673103, Residing
at Koloth House, Chembola, Kozhikode 673308..,,,Kerala

35) Sheebalatha E K., Aged 42 Years W/o Asokan T.K., Anganawady
worker, centre No. 33, vadakara Project Kozhikode 673103,
Residing at Edakkandikunnumme! House Onchiyam P.O.,
Chembola , Kozhikode 673308..,, ,Kerala

36) Sreereka Koorampanathil, Aged 42 Years. W/o. Prakasash
Anganawady worker, Centre No. 46, Vadakara Project Kozhikode
673103, Residng at Koorampanathil House, Madappally College
P.O,Vadakara 673502..,, Kerala

o
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Centre 1o, 23, vunnumemal project Yarhilve 4 ;-'f,l' i Z\
al nirakurnensl, Cheseskbeiririg 8,00, ¥ayyattil (Yin), 'r‘n/.'f ;{ /f"/a',f,/,d ,‘,"
\7. aj:

J HEren /

673507..,..¥erals
38) Ush: verese] AT csmpe Viaeds el
) Usha K., Aged A3¥ears, Vifo, Vinodsn K Rnanin s s o iy

Centre Mo, 69, vunnurmmal Project, vorhivods f’ 6712501
at Funnathu House Orkkatter 12,0, Yadavsral Vin) b/ 355

‘.'.I‘_j } 5 04 FE i
37) Reefa k., hyged A9 Yenrs, Vo, ialan fogatiniintf 1910757 PP
i1 L f.-f'::'i: L

Kozhivode |, FVerala
Jessy KA., hged 55 foars, V0. £ D Johnsorn {'“"‘M“,dfm_d,/
worker, Iringalabuda Project Trissur fﬁjU]??, F:‘r_--,v}lﬁ'.] ; Y
Ekkadan House, Edathirinji P.O. 680122, Ernasulaii 7212 7
40) Jesy Cheriyandiyil, figed 4O (ears, Vijo Pa "”‘i’_'m” - ):'j'{:? im 2
worker Centre No. 3 . Vadakara Urbian , Vuz.'n?r;’}r:, 5712505,
Residing at Cheriyandiyil HoUSE, puranvara P.O.,
Vatakara.673101 Kozhivode ., Ferals i BAis
41) Ajinrabhai Chemmangattu Methal Aged 43 I(‘:w;'-‘”ﬁ:’ :’-;;i—;]riaw)de
Anganwady worker Centre 1o, 1. P '{hr{r}anriur’ Project roz
673544, Pesiding at Kinarullalalayil, Sspthasyl
P O. Vatakara, Kozhivode 673542, Fersla S
Savitha M.V., Aged 39 fears, Vifo. Janardhanan 1 1 .j‘ﬂ?vaﬂg:}rjl
worker . Thrissur Urban 1 Project 689241, pesiding at 1Aundal
House, Ayyanthole, Thrissur 689003.,, Kerala
Sindhu Thundiyil Aged 45, Vifo Jayan AnganviadyViorrer Center

43} - - # - =
No 109 Vadakara Project Kozhivode 673501, Pesiding at

ara, rottappalli

42)

Mandodi House, Chombala P.O Kozhikode, 672208.,, Feralz
44) Ajitha Kumari K. S Aged 49 years, W/o Vijayakurr"saran Mair
Anganwad ntre No 119 Uzhavoor Project 'Kottayam
686634, Residing at | O Kuravilangadu
Kottayam 686633.,, Kerala
45) Seema S Pillai Aged 39 years, W/o . Kannan N. K Anganawa.dy
worker centre No. 151, Paravoor, Eranakulam 623519, Residing

at Nellipilly House, Kaitharam P.O. North Paravoor, Ernakulam

y Worker Ce
Jechalil House Kozha P.

683519..,,,Kerala
Usha M.K., Aged 55 Years, W/o Chandran Nambiar Anganawady

46)
worker, Centre No.6, Perambra Project, Kozhikode 673528,
Residing at Lakshmi nivas , Avadukka P.O. Perambra ,

Kozhikode.673528.,,,Kerala
Sunitha P.V., Aged 47 Years , W/o Manojkumar V. R Anganwady

47)
worker Centre No. 12 , Ettumanoor Additional Project, Kottayam
686001, Residing at parayil house, Villoonni P.O., Arpookara,

Kottayam. 686008.,, Kerala

' I i /14
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aH)

49)

52)

53)

54)

25

56)

57)

o

Jocna Beegum C A, Aged 46 Years W/o. Al Amin
:'::Jr[}t:r:::a::;y :n:'orlf.r:r Centre No, 57, -Vazm(?rrﬁfﬂﬁ?— V”.‘_‘*’_’rn.,_
686542 Residing ol pull()lllcknl house, Nedumkunnarng,q
Kottayam 686542..,, Kerala )
Sudhamony K.G., Aged 51 Years , W/o Surgs}};kﬂ?&rp'k'
Anghnwady worker, centre No, _59 i V;];'_hUUr_ ”, T al hous
Nedumkunnam, Kottayam 686542 Residing at Perumpral house.,
Nedumkunnam PO, Koltlayam 6686542.,, Kerala

Subha kumary M pP., Aged 52Years, W/o remesh Chandran K
Anganwady worker Centre No 65 ,Panthalam Project, X
Pathanamthitta 689502, Residing at Remesh bhavan, Muttorn
P.O. .Pathanamthitta 689502.,, Kerala

Sindhu T. B Aged 49 Years, Dfo Bhavani T.K Anlganawad}’ worker
centre No.15 , Panthalam project, Pathanamthitta-629502

Residing at Thekkunllkkunathil house, Mangaram , Panthalamn
689501.,,,Kerala

Seena Veluthaparambath Aged 44 Years, W/o Nanu K
Anganawady worker Centre No, 175, Kunnummal Project ,
Kozhikode-673504. Residing at Kappummal house, Velom
Kuttiady P.O, Vadakara, Kozhikode 673508.,,,Kerala

Lishi K.C Aged 39 Years, W/o, Sasi K P. Anganwady worker
Centre No. 166, Kunnummal Project, Kozhikode-673504
Residing at Elengottu house, Aroor P.O., Kakkattil (Via)
Kozhikode. 673507.,,,Kerala

Sobha Thayyil Aged 50 years, W/o. Rajan K.P., Anganawady
worker centre no. 65, Kunnummel Project, Kozhikode-673504
Residing at KakkuzhiyullaParambath house, KuttiadiP.Q,
Kozhikode 673508.,,,Kerala

"rre

Sujatha V.K., Aged 41 Years W/o Saji K C. Anganawady worker,
Centre No.148, Perambra Project, Kozhikode 673525 Residing at
Kunnummelchalil H Menhaniam P.O., Perambra. P.O., Kozhikode
-673525.,,,Kerala

Syamala C.T Aged 50 years. W/o Rajeev K .R , Anganwady
Worker Center No. 83, Pallom Project , Thrissur-686007 Residing
at Oolackal House , Thottakkad P.O., Kottayam.686539..,, Kerala

Ushakumari.S Aged.52, W/o Shiva Prasad R Anganwady Worker
Centre No 49, Mukhathala Adittional Project, Kollam-691577
Residing at Amma Nikethan , Punukkannoor Kovil Mukke,
Perumpuzha P.o, Kollam. 691504.,,,Kerala

’
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58) S['eaja Va
Worker C!leunp;arambath. Aged.42, W/o Sreedharan Anganwady..
Rea re No 16, Thodannur Project, Kozhikode;67300 ()
Vadak 9 at LakshamVeedu, Palayatt Meethel , Cherr(arathur ’—';}
aKara. Kozhikode. 673104..,,,Kerala {3; Y,

a;glr:\braham Aged 44 years, W/o Raju Jose .P, Angani
er, Centre. No 150, Pampady Project, Kottayam-

Residing at Vettikkatt
u House, VelloorP.o , Pam ady, Kotta
.686501.,, Kerala "

Seena . K.P, Aged 47 years, W/o Chandran, Anganwady Worker.
Centre No. 105, Kunnummal Project, Kozhikode-673507

Residing at Kanathil House, kuttiadi p.O Urath. Kozhikode
673508.,,,Kerala

61) Sariha .R, Aged 39 years, W/ o Anilkumar, Anganwady Worker,
Centre No 48, Mukhathala Additional, Kollam-691577 Residing
at Retna Bhavan Chandanathope. P.O, Keralapuram. Kollam.
691014.,, Kerala

62) Sheeja A D, Aged 46 years, W/0 Pradeep T.S, Anganwady
worker, Centre No. 35, Kodungallor Project, Kottayam-686501
Residing at Thayyil House , Thrissur-EBOOOl.,.,Kerala

63) Anitha | .S Aged 45 years, Anganawady worker, Angamany
project Ernakulam-680308 Residiing at mundane parambil
house Mattoor, P.O, Kalady, Ernakulam.683546..,,,Kerala

64) Sindhu Karambrameethal, Aged 42 years, w/o Babu P.K
Anganawady worker centre no. 65, Thodannoor project,
Kozhikode-673541 Residing at Manangattmeethal house,
Muduvana P.O., Kozhikode 673523..,,.,Kerala

65) Alice M T, Aged 50 years, W/o Simon TV Anganawady worker
centre no. 12, Urban | Project Trissur-680003 Residing at
Thermadom Palissery house , Pullazhy P.O, Thrissur
680012.,,, Kerala

66) Jisha P. M., Aged 39 years, W/o Narayanan Anganawady worker
centre No. 83, Thodannoor project., Kozhikode-673544 Residing
at Thundikandiyil house, (Puthalathmeethal) Villiappally . '
vadakara, kozhikode §73542.,,,Kerala

67) Vasantha C.K. Aged 49 years W/o Rajan K Anganawady worker,
Centre no.41, Thodannoor project Kozhikode-673524 Residing
at Prasadam house, Mudhuvana P.O Kozhikode 673523..,,.Kerala

68) Bindhu T T., Aged 43 Years, w/o Vijayan Anganawady worker,
centre no. 75, Thodannoor project Kozhikode-673524 Residing
at Kuniyil house, Poolakkoon. Kakkat 673507.....Kerala

59)

60)

g
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yeendrar "‘"".if--
cl, V-"th“”}'jf- ;“,':‘
(), Yozhivode

P 17
) . 60 ‘fears, VIO
69) Usha tqundackal, A;f;thilrJtJr:rlr:r;r;r proje
worker, centre nN0. B o npally P.
> lalil house, Villapg
7 Ypagiding at kuyyla "
6?3542+-ftK(:rala I e jr-f‘rj l”l.l'fﬂ'rlr
. \ _"-tfl"' V')',f(} ‘ri’( ¢ e . E 3 t o
tuergyeajithgkumary A Aged _49 i‘ﬂf) 70 r;nndayarrmrl‘de!"”‘ l:?j-‘; t
! Angdnwady woarker centre : _ avala P, 0., fAinchal,
g . ¥ st Nandanam, Vay
7o Kollam-691001Residing a
““““Kollam 691306..,, Kerala ar fi Anganviady
. | burnar s/ S
71) Latha kumary | Aged 49 )".’.‘*"-L- f’ff) ﬁ‘:’ii Trivandrum-695121
worker, centre no 118, Par:ssaulg rm]pik:ll:zlrnrrlﬂfﬂ”"
Residing at Konathuvilakathuveedu, ek srala
yuram, 695122..,..Kerala
Mariyapuram, Thiruvanthapurarm. © =< =
— Rarneshrurmar G.5
72) Sreelekha D.V., Aged 51Years, W/o Rarnesiivre=riir: = f
parassala Project,
Anganawady worker, Centre no, 127, Parassa rvilakath
i P [J—(JrerlJrr.J‘f”erJ
Thiruvananthapuram 695132 Residing at Padipp pd
veed, chenkal P.O. Parassala, Thiruvananthapurarm.
695132..,, Kerala
‘ sz
73) Remya Mohan, Aged 37 Years, W/o Rajesh P.5 ﬂﬂgﬁa”'—’:‘:-:_d?/d?
worker Centre no. 44 Ettumannoor project, Kottayarn-6c6 it -
Residing at Palakkamthadathil house, Kanakkary P.O., Kottaya
686632.,,,Kerala
74) Sathi Moolankandi, Aged 45 Years , W/o Radhakrishr}an EC
Anganawady worker centre no. 62 , Thodannoor Project,
Kozhikode-673004 Residing at EdapparambilChalil house,
Mandarathur P.O. Kozhikode 673105..,,,Kerala
75) Suvitha K.S, Aged 53 years W/o P.V Rajan Anganawady worker,
centre no.91, Kodakaraproject, Thrissur-680301 Residing at
Veluthedathuhouse , South thoravu P.O, Pudukad, Trissur
680301..,,,Kerala
76) NaseemaBeevi M Aged 53 years, W/o Sherafudeen Anganwady
worker Centre no. 97, Chadyamangalam project, Kollam-691534
Residing at Mukkadaputhenveed, Manjapra P.O. Ayoor, Kollam
691533..,,,Kerala
77) Sheeja A V., Aged 43 Years, W/o. Radhakrishnan T H,
Anganwadi worker centre no. 108, Thodannoor Project,
Kozhikode-673541 Residing at Aniyathuvayalil, Keezhal P.O
Vadakara. 673104..,, Kerala
78) Shobha .N. Aged. 45 years, W/o Bhaskaran .M Anganwady
Worker Center no 92 Thuneri Project. Kozhikode-673004
Residing at Nirayil House, Valayam .P.O Kozhikode-
673016.,,,Kerala

ﬂ},/
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79) Savith AR TR
A:Hlmlu:\v.t:::ig}:,::(ml:.m.{“h Aged 47 years , W/o Satheesh kumar
673502 Ht"'l(”i\:l' -Rll'lmcf‘.rlﬂlf! no. 43, Thuneri Projact, rozhikode-
(i gmmealni al Nadavath house, Muthavgdat .
0673503, Kozhikode,,,, Kerala ' house, Mutha l/?):'.‘.l MRS I”c@ﬂ
{1(]) I“\ 1 ‘ b | - ‘ !' -. -".,:/‘jr. ':."
wnlulL:--.l- "“‘-1‘:" 44 years, wjo Suresh pBabu P. T./ Anljﬁjnwary'
lltu-i(ﬂ C(“_“ rq NF" 9 , Thunerl Project, Kozhikode:6731! 40
wsiding at Nanadanam, Nutstreet, vadakara 673104.,7 erala

81) Bindhu Koolikkunnummel, Aged 42 vears, W/o Nanu K.K,
J"\I_H_ldnuwmly worker centre no. 135, Thuneri project, Kozhikode-
673103 Residing at Thazhakoodathil house varikoli P.O.,
Vadakara, Kozhikode 673506.,, Kerala

82) Reshma Kuniyll, Aged 39 Years. W/0 5anthosh Anganawady
worker, centre no. 81 Thuneri Project, Kozhikode-673103
Residing at Kuzhikalidathil, Kakkattil P.O. Kozhikode
673506..,,.Kerala

83) Jayanthi C P Aged 49 years, W/0 suresh P U, anganawady
worker Centre No. 178, Thuneri Project, Kozhikode-673103
Residing at Puthenparayil , payyoli P. 0, Kozhikode
673522..,..Kerala

84) Reena T P Aged 40 Years, Ww/o Murali Angan
centre no 125, Thuneri Project, Kozhikode—673103 Residing at
Kunhiparambath, Kodiyara P.O. Kozhikode 673506.,, ,Kerala

85) Rayihanath Moonakandathil Aged 42 years . W/o Kunjabdulla T.P
Anganawadi worker centre no. 124, Thuneri Project, Kozhikode-
673103 Residing at parambath house, Kodiyura P.O Kozhikode.

673506.,,,Kerala

86) Suma P Aged 48 years, W/o sreedharakurup K P., Anganawady
worker centre no. 31, Thuneri Project, Kozhikode-673103

Residing at Nandanam house€, perumundacheri .
693507..,..Kerala

g7) Shiji T Aged 39 years , W/0 Aneesh Babu K.P, Anganwady
Worker Centre 42, vadakara Project, Kozhikdoe-673543
Residing at Kavil Padikkal, SidhaSamaj P.O . Vadakara,
Kozhikode. 673104.,, ,Kerala

g8) Shanthi O Aged 47 years, WwW/o of Surendran-Anganwady Worker
Centre No 63, Kozhikode-673543 Residing at Chettyamkandiyal

[ House Kodencheri, Kozhikode.673580..,,,Kera|a

g9) Seena K Aged 56 years, W/o Chandrababu. K.K Anganwady
worker, Centre. NO 34, Ernakulam-680004 Residing at
Koovaparambil House Neeleswaram .P.O, Ernakulam Dist-

680004.,,,Kera|a

o

[T SERVICES: Natlonal Informatics Centre(NIC).Kerala

awady worker
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4 ii\g::\?vﬁaalgapa’abeth Aged 47 years , W/o Satheesh kumar
673502 R yd*:'uor er centre no. 43, Thuneri Prqqu};ﬁ.};gztj\iknde-
6 s at Nadavath house, Muthav/g{_ﬂ' £ p
73503, Kozhikode.,,,Kerala '“Z S
80) Reeja P Aged 44 years, w/o Suresh Babu P. 15 e\nijgnwa
worker centre No 9, Thuneri Project, Kozhikode>673103%
Residing at Nanadanam, Nutstreet, Vadakara 673104..7

81) Bindhu Koolikkunnummel, Aged 42 years, W/o Nanu K.K,
Anganawady worker centre no. 135, Thuneri project, Kozhikode-
673103 Residing at Thazhakoodathil housé, varikoli P.O.,
Vadakara, Kozhikode 673506.,,,Kerala

82) Reshma Kuniyil, Aged 39 Years. W/0 santhosh Anganawady
worker, centre no. 81 Thuneri Project, Kozhikode-6?3103
Residing at Kuzhikalidathil, Kakkattil P.O. Kozhikode
673506..,,,Kerala

83) Jayanthi C P Aged 49 years, W/o Suresh P U, Anganawady
worker Centre No. 178, Thuneri Project, Kozhikode-673103
Residing at Puthenparayil , payyoli P. o, Kozhikode
673522..,..Kerala

84) Reena T P Aged 40 Years, W/o Murali Anganawady worker
centre no 125, Thuneri Project, Kozhikode-673103 Residing at
Kunhiparambath, Kodiyara P.O. Kozhikode 673506.,, Kerala

85) Rayihanath Moonakandathil Aged 42 years ; W/o Kunjabdulla T.P
Anganawadi worker centre no. 124, Thuneri Project, Kozhikode-
673103 Residing at parambath house, Kodiyura P.O Kozhikode.
6?3506.,,,Kerala

86) suma P Aged 48 years, W/o Sreedharakurup K P., Anganawady
worker centre no. 31, Thuneri Project, Kozhikode-673103
Residing at Nandanam house, perumundacheri ;
693507..,,,Kerala

g7) Shiji T Aged 39 years., W/o Aneesh Babu K.P, Anganwady
Worker Centre 42, vadakara Project, Kozhikdoe-673543
Residing at Kavil padikkal, SidhaSamaj pP.O . Vadakara,
Kozhikode. 673104.,,, Kerala

88) Shanthi O Aged 47 years, W/o of Surendran-Anganwady Worker
Centre No 63, Kozhikode-673543 Residing at Chettyamkandiyal

[ House Kodencheri, Kozhikode.673580..,,,Kerala

g9) Seena K Aged 56 years, W/o Chandrababu. K.K Anganwady

Worker, Centre. No 34, Ernakulam-680004 Residing at
Koovaparambil House Neeleswaram .P.O, Ernakulam Dist-

680004.,,, Kerala
y

T SERVICES: National [nformatics Centre(HIC).Kerala
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===91) Yamuna A.K Aged 48 years, Wiogjéﬁikode-673612 S IC

92)

93)

94)

95)

96)

97)

98)

99)

\
ZRreeja Kalluvettukuzhy
3\ o Y ganwady Worker Cen

vt N
N
,
5 -
W A
e I -
STV

ishna
ears, W/o Krishnan
?grercilg?tgl, Chelennur Project,
S Nadukandy, Thazhem,

.Kerala
Anganwa dy Worker

Ity

!

zhikode-673317 Residing at Na

Centre No.67 Balussery Projec
Cherangod Malayil House Kuramala,
Kozhikode.673612..,,,Kerala

Sheeja. M Aged 47. W/o Pushparajan T Arc';g
Centre No 113 Chelannur Project, Kozhikdo
Mudathathil House. Irivallur P.O Chelannur.
673616..,,,Kerala

|
Worker
Sheeba. C.S Aged 47 years, W/o Joseph Paul Agggi:lﬁ‘lagdzt Thattil
Centre No. 8 Cherpu Project, Thrissur-680561 EK s
Mandy House. Vallachira P.o Thrissur. 680561.,,,Ke

Moli ThekkePanniantakandi Meethal Aged 45Years,
W/oPavithran Anganawady Worker, Centre no. 66, Thoda?;;‘lr
Project, Kozhikode-673541 Residing at Eliparampath Meethal,
Maniyoor P.O. Kozhikode.673523.,,.Kerala

Jayasree P Aged 48 years, W/o Vijayan Anganwady quker
Centre No 99 Thodanur Project, Kozikode-673541 Residing at
Parampathu House, Villiappalli P.O Vadakara, 673542.,, Kerala

Bissy K. M Aged 43 years, W/o Shaji K.J. Anganwady Worker
Centre No 64, Kothamangalam Project, 686693, Ernakulam,

Residing at Kanjirakkattu House Kothamangalam P.O Ernakulam
686693.,,,Kerala

Reejallathu Aged 44 years, W/o Chandran Anganwady Worker
Center No 63. Thodannur Project.Kozhikode 673105, Residing at
Antheeruveettil House MandarathurP.o Kozhikode
673105.,,.Kerala

Latha P. T Aged 50 years, D/o P K Thankappan Anganawady
Worker Centre No, 14, Irinjalakuda Project, Thrissur-680121
Perigattu house, Koribissery, Irinjalakuda P 0.,
Trissur.680121.,,,Kerala

Preethi R, Aged 49 Years. W/o Selvaraj Anganawady Worker
Centre No.2, Punalur Urban | Project, Kottayam-691507,
Residing at rajavilasom, Vilakudy P O, Kollam.691508..,, Kerala

Balussery p-o..

anwady Worker
e-673317 Residing
Koz'hikode.

100) Sofia John Aged 45 years, W/o. Wilson P M Anganawady

\Z

Worker, Centre No.24 Irinjalakuda Project, Trissur-680712

Residing at Padaparambil House, Madaikonam P.O Thrissur.
680712..,,,Kerala

.
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By Advs. LAILA IS, KALEESWARA
VJAY & THULASI K RAJ MRA

db NN LA
Justice (A) Department.Go Y the Secretary to Governm\tmt;ﬁqr_:__,fi

Kerala - 695001

2) The Director, Directorate of gqc; . ,
Thiruvananthapuram 695033 E‘éigfglce. Vikas Bhavan,

3) Kerala Public Service Commission R
Pattam, Thiruvananthapuram. Ggéooefreé:rgﬁgd b

4) Ministry of Women and Chilqg Development Represented by the

Secretary to Department, Dr., Raj :
New Delhi . 110001, Kerala jendra Prasad Road. Shastri Bhawan,

5) Directorate of Women and Child Devel
: opment Department
represented by the Director, Poojappura, Thiruvananthapuram -

695012 (Addl. R5 is impleaded as per order dat d 19.1.2021 in MA
No. 105/2021 in OA 81,’20)“ Kera|ap ' © o

SRI. JIBU T.S, GOVERNMENT PLEADER FOR RESPONDENTS 1,2,5 AND
ADV. P.C.SASIDHARAN SC FOR KPSC FOR R3

This Original Application having been finally heard
along with OA[EKM] - 132 / 2021, OA[EKM] - 168 / 2021, OA[EKM] -
188 /2021, OA[EKM] - 189 / 2021, OA - 692 / 2020, OA - 1056 /
2020, and OA - 1989 / 2020 on 29th of May 2024, the Tribunal on
the same day passed the following:

: National Informatics Centre(NIC),Kerala

11/14



Justlce €1, Abdul [tehim, Chalrmarn
t

D Pradaap Kumaor, Adminlstre

- -
---------------------------

0.A.Nos.B81, 692, 10566 & 1989 of 2020
U

O.A.(Ekm)Nog.132, 168, 188 & 189 of 2021

- - -

stive Member

- - -

- -
-----------------------

Dated this, the 201 day of 118Y, 2024

ORDER
Justice C.K.Absiul Rehlm _Chalrman

The Issues agitated and the rellefs clalmed in all

these Orlginal Applicatlons are morc or less Identical.

Therefore the above Original Applications were heard

together and disposed of through this common order. It is

agreed upon that 0.A.No.81 of 2020 can be considered as
leading -case. The reference with respect to Annexures
mentioned herelnafter are In the order In which they are

produced In the sald case.

2. The applicants in.all the cases are Anganwadl

-

Workers (Awws) working under the Women and Children

Welfare Development Department of the State Government

ya h




. /'- 1
P Lot ¢

; K e 2 b2, i
\B\* " : applicants
A ) _)9’ rmerly the Soclal Justice Department). The applica

The basic issue

. O.ANo.81 of 2020 & con. cases

i arc persons holding Degree qualification.
agitated Is with respect to fixation of specific quota (ratio)
for appointment to the post of Supervisor (ICDS) from the
category of Awws, under the Integrated Child Development
Scheme (ICDS). The Special Rules governing service of
Awws, which prevailled till amendment effected during the
year 2012, was the Special Rules for the Kerala Socizal
Welfare Subordinate Se:_rvices, 2010. The post of Supervisor
(ICDS) was included in category No.13 in the said Rules. As
per the method of appointment provided under Rule 2 of the
said Rules, the post of Supervisor (ICDS) has to be filled up
by recruitment from Awws ﬁ-’ho possess the qualification of
SSLC and 10 years’ experience as Awws under the ICDS
Scheme in the Socia-l \.ﬂ{elfare Department. But under the
said Rule a ratio of 70:29:i was stipulated from the feeder
categories in between open candldate;s, Awws and feeder
‘categories, respectively. By virtue of Annexure A2, the

Special Rules was amended in the year 2012. The effect of

—_—
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O_.A.HQ.E-I of 2020 & con. cases

23 :

appointment with respect to Supervisor (ICDS) stood
modified as only through direct recruitment through

selection by the Public Service Commission (PSC). Achange

in the ratio (quota) provided in the Special Rules of 2010

was brought into effect. The ratio was changed through the

amendment, as 58:29':11:2 in between (i) open candidates,
(ii) Awws, (ill) Awws having Degree in any subject and (iv)
by promotion from the feeder categories, respectively. In
the amendment it was clarified that the new ratio will come
into force only with effect from 01.01.2014 and the 11% out
of the enhanced ratio of 40% earmarked to the Awws, is
allowed to those who are having Degree qualification from
that date onwards. It is clarified that the ratio of 58:40:2
will apply till 31.12.2013, withouf any differentiation
between the Awws wh;o possess Degree qualification and

SSLC qualification. In ofhér words, the revised ratio ié |

declared as applicable only with ‘effect from G1.01.2014, in




T R ——

3. It is not in dispute that the special Rules as it

stood amended is applicable with respect to recruitment to
the post of Supervisor (ICDS) with effect from 01.01.2014.
Evidently the PSC had conducted selection to the post of
Supervisor (ICDS) based on Notification published under
Category No0.423/2014.  Annexure Al ranked list was
brought into force with effect from 19.07.2017. According
to the applicants, selection conducted by the PSC was for
direct recruitment under thé quota (ratio) earmarked for
Awws with Degree qualification. Subsequently the PSC
issued Annexure A10 Notification inviting applications for
selection to the post of Supervisor (ICDS) by way of direct

recruitment from Awws having not less than 10 vyears’

experience. It is specifically contended that, despite the

specific ratio stipulated at 11% for Awws holding Degree

yualification, no selection was conducted by the PSC with

— EE o S T SI—
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respect to the said quota after the ranked list\aub
per Annexure A1l.

4. The applicants point out that, the Central

Government (Union Government) in the Ministry of Women

and Children Development Department had issued

Annexure A3 circular on 15.09.2015, addressing all the

Government Secretaries dealing with the Scheme in all the

States and Union Territories stipulating guidelines for

recruitment of Supervisor (ICDS). The guidelines stipulated

for appointment to the post of Supervisor (ICDS) Is that,

50% of the vacancies in the post of Supervisor (ICDS) need

to be filled up by appointmént from amongst Awws with 10

years’ experience and possessing the prescribed educational

qualifications as per the recruitment rules for the post. The

remaining 50% vacancies in the post of Supervisor (ICDS)

need to be filled up by direct recruitment.

5. Contention of the applicants is that, there

-occurred failure in implementing the directions contained in

Annexure A3 Circular by the State of Kerala, as there

e N
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'?f-'-:O‘CEfﬂrred fallure to bring necessary a

(5]

mendments to the

ointment

Special Rules, to change the method of aPP
t. Itis

through 50% promotion and 50% direct recruitmen

ave
cevident that the applicants In various groups L

i 1

reépresentations during different octasions. In the year
2017 some among the applicants along with others have
approached this Tribunal by filing O.A.(Ekm)N0.2919 of
2017. Through Annexure A5 order passed on 19.01.2018
this Tribunal directed the State Government to consider the
representation submitted by the applicants therein and to
take a decision thereon within a period of three months from
the date of receipt of a copy of that order. It is evident
that, in the said representation, fixation of the ratio for
graduate Awws at 11% is pointed out as an anomaly,
considering the guidelines formulated bff the Central
Government. Therefore it was requested to be rectified.

"Annexure A6 is the consequential-order issued-by the State

Government in the Social Justice Department, dated




0.
Y.ANo.81 of 2020 & on, cases

~

05.05.2018. Taking note of the dlrectlon; con@nﬁg In
O-A.(Ekm)No.2919 of 2017, the matter was considered
after affordmg Opportunity of personal hearing to the
applicants therein, It was observed In Annexure A6 that a
Committee was already constituted through an order issued
by the Director of Social Justice Department, dated
30.10.2017, In order to suggest amendments to the Special
Rules; and that the 15t respondent had Issued directions to
the Director of Social Justice Department to report the
vacancies earmarked for Degree holders among the Awws.
6. A similar direction as that of O.A.(Ekm)N0.2919

of 2017 was issued by this Tribunal in another case,

O.A.(Ekm)No.2189 of 2018, as per Annexure A7 order

passed on 22.11.2018. In yet another Original Application

filed before this Tribunal, O.A.No.849 of 2019, it was
submitted on behalf of the Government that the matter is

pending before the Director of Social Justice Department

L3

and that proceedings were alreddy initiated to amend the

Special Rules in accordance with the directions is}sued by the



P ';\_i’\an.Etl 0f 2020 & con. cases
Y k.
\ - vw.‘"«".'l lll\:
N Y ‘hat 1518
\\;-.f, onibentfal Government. In that case also th
\ : to consider the

nal directed

the Director of Soclal Justice Department
grievances of the applicants therein while forwarding the
proposals for amendment of the Speclal Rules to the State
Government., Byt in Annexure A9 order, dated 19.02.2019,
Purportedly Issued In compliance with the directions
contained In Annexure A8 order of this Tribunal, the
Government again directed the Director of Women and
Children Development: Department to examine the matter
and to take appropriate action for revising the existing ratio
In the mode of recruitment to the post of Supervisor (ICDS),
when submitting a 'draﬂ: Proposal for amending the Special
Rules. But, despite the lapse of more than 5 years as of
NOW, no amendment In tune with the directions issued by
the Central Government through Annexure A3 is effected.
Therefore the Original Applications are filed seeking
appropriate directions.

7. Another challenge raised in some of the Original

Applications is against the steps initiated by the r?spondents



O-ANo.81 of 2020 & con. ¢

29

to mzke appointment of Supervisor (ICDS) 0n 29
basis, under Rule S(2)(i) of the Keralz St=2te & Subordinate

Service Rules 1958 (for short KS & SSR) by invitng Iiss of
sponsored candidates from Employment Exchanges. It s
contended that the posts are filled up on provisionzl B2sis

through candidates advised from the Employment

Exchanges, it will seriously prejudice the prospects of the
zpplicants for being promoted to the post of Supervisor

when spedific

(ICDS). Moreover it is contended thzt, i

method of appointment is stipulated through the Spedal

Rules, the steps taken for efiecting provisionzl

appointments, without reporting the existing vacancies o
the PSC for selection and advice, is highly illegal and
unsustzinable. Initially, this Tribun'al through an interim
order passed on 02.02.2021 stayed the steps for filling up
of the posts of Supervisor (ICDS) on provisionzl basis
through the Employment Exchange. But subsequently the
said order was modified by Ehfs Tribunalﬁm:i 18.03.2021,

directing the respondents to provisionally fill up the

-
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(ICDS) by providing provisional
or

vacanties of Supervis
ental hands.  The

g m
promotion to the qualified depart

before
rs on OfF
respondents were directed to pass orde

any further
05.04.2021. It was further observed that 4

: i of
. ; der issuance
vacancies if available, this Tribunal will consl

appropriate direction to fill up them provlsionally through
the Employment Exchange. The Interim order passed by
this Tribunal on 18.03.2021 was subjected tO challenge
before the Hon’ble High Court in 0.P.(KAT)No.140 of 2021
and connected cases filed, at the instance of the State
Government and its officlals. Through an elaborate
judgment passed by the Hon'ble High Court on 24.08.2021
the matter was remitted back for consideration of all
relevant aspect by this Tribunal, based on the pleadings to
be adduced illustrating the vacancy position. However, in a
statement filed by respondents 1 and 2 on 27.09.2022, it is
mentioned that, based on the 'inte'ri'm order passed by this

=Tribunal on 02.02.2021, the 27 respondent-_has kept in

abeyance all further steps for appointment of Supervisor

D 1 S
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and that no provisional appointment was effected through
the Employment Exchange in the category of Supervisor

(ICDS).

8. It is evident that the recruitmerit process
initiated by the PSC for selection to the post of Supervisor

(ICDS), through Annexure A10 Notiﬂcatioh (Category

pleted and the ranked list was

No.311/2019), was com
already published. In a batch of Original Applications filed

ere was challenge raised against the

before this Tribunal, th

selection process. The question agitated was as to whether

Awws holding Degree qualification are entitled to apply for

the post of Supervisor (ICDS), notified in the category of ‘

299, ratio earmarked for the Awws with SSLC qualification

possessing 10 years’' experience. The question was

ultimately decided by a Full Bench of this Tribunal through
order passed on 01.04.2024 in O.A.No.1821 of 2022 and
connected cases. Relying on the'p;rovisiéns' contained in

Rule 10(a)(ii) of Part IT KS & SSR and also.considering the

—_—
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' ee having
it was ultimately held that the Awws holding Degr
ly for
the requisite experience are also entitled to apply

with SSLC
'. selection under the quota earmarked for Awws with
| i i that
\ qualification (in the 29% quota). It is further evident

SC
a subsequent recruitment process was initiated by the P

under Category No.149/2022 for filing up the post of
Supervisor (ICDS) under the quota earmarked for Degree

holding Awws, within the 11% ratio fixed, Learned Standing

Counsel for the PSC submitted that ranked list with respect

to the said selection was published on 24.02.2024.

5. Hesa rd; counsel

for the applicants in various
Original Applications, Government Pleader appearing for the -

official respondents and Standing Counse] appearing for the
PSC,

10, From the factual aspects d1scussed as above,

the only issue remaining to be ad]udicated and decided is

- With respect to implementation of the gundelmes (directwes)
= N

——— A =
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yoars' exper Promotion from Awws with 10
experlence with respect to 509 ¢ .

Urough direct raer H09% of the vacancles, and
S0 : - CUrecraltment with raspact to the remaining

' S evident that the directlons In this regard was
Issued by the Govaernmaent of Indla In the Minlstry of Women
and  Children Daevelopment Department, as early as on
15.09.2015, The applicants In these Orlginal Applicatlons
as well as varlous other simllarly situated Incumbents have
repeatedly approached this Tribunal when thelr request to
modify the Speclal Rules in accordance with Annexure A3

quidelines were not acceded to by the State Government,

As mentioned herelnabove, repeated directlons were Issued

by this Tribunal through varlous .orders passed as per

Annexures A5, A7 and A8 directing to take an appropriate
decislon, consldering the representations submitted in this

regard. In Annexure AG order Issued by the Government as

early as on 05.05.2018, It was stated that the n:uatter Is In
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e ent and a
' q*\i \1:{ of th{_/{mum[ of Soclal Welfare Departm

7
g rosal for
:\u 20 was constituted to consider the proj

Issucd by the

amendment.  In Annexure A9 order
Government subsequently on 19.02.2019, It Is relterated
that the State Government had issued directlons to the
Director of Women angd Children Development Department
o examine the cage and to take appropriate action for
revising the eXisting ratio, in the mode of recruitment of
Supervisor (ICDS), while submitting draft proposal for
amending the Specia Rules. But it remalns a fact that
nothing has turned oyt With respect to modifying the ratio,
a8 suggested in Annexure A3 guidelines,

11. Learned counsel for the applicants contended
that the directives contained in Annexure A3 has got binding
force on the State Government and that the State
Government has got a statutory obligation to implement
those stipulations. It iIs pointed out that the legisiative
‘Power on the subject matter s Vested .concurrently. on the

Union Government and the State Governments as the

e —— e
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subject matter Is
ubject matter Is Included In List 111 of the Seventh Schedule "

of the Constitutlon of Indla (concurrent list). Therefore Itis
contended that the decislon of the Central Government in
this regard wlll prevail and the State Government will be
bound to implement it. We cannot accept such a contention
since Annexure A3 circular Is not having any statutory force
either as a Rule or as a Regulation framed by. any statutory
authority. At the same time, as contended by the learned
counsel applicants, the Scheme In question, Viz., the
“Integrated Child Development Scheme (ICDS)” is being

implemented and monitored by the Central Government

with participation of the State Gover‘nments and Union
Territories. It is also contended that there is financial
participation of both the G_overnmen_fs in ihplementation of
the Scheme. Therefore any directions issued by the Central
Government for effective implementatlion of the Scheme
need to be considered by the State Government for-
implementation, if necessary' By ‘amending' t-he Special

Rules.. The State Government is showing lethargic attitude

—_—

e —
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through
I th nces made
n thIi:S regard, despite repeated assura

: e matter is
Annéxures A6 and A9 orders. Presumably th

ere is no
being prolonged by the State- Government as th

time limit stipulated in Annexures AS, A7 or A8 orders
passed by this Tribunal. However, until a final decision Is
taken in this regard, the Special Rules will govern service
-conditions of the applicants and they will be entitled to get
appointed to the post of Supervisor (ICDS) only in
accordance with the ratio as stipulated in the existing
Special Rules. It is pertinent to notice that, by virtue of the
common order passed by this Tribunal in 0.A.No.1821 of
2022 and connected cases, dated 01.04.2024, the
applicants who are working as Awws with 10 years’
experience and having the qualification of Degree are
declared as entitled to compete for selection in the total
quota (ratio) 'df 40% (29+11).

Under the above mentioned circumstances, the

above Original Applications are: hereby disposed of by

directing the State Government in the Women and Cili_ldren

—
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pevelopment Department and the Director of tln:f@i,___,ﬁ{_\-‘:;/
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e

Department to take appropriate declsion with respect to
amending the Special Rules In tune with the guidelines
issued by the Central Government under Annexure A3, @s
promised in Annexures A6 and A9 orders, at flme earliest

1 =
possible, at any rate, within a perlod of three months fror

the date of receipt of a copy of thisordet:

Ay

sSd/- Justice C.X.Abdul Rehim {Chairman]

: e "
- sk/- Sd/- Dr.Pradeep Kumar (Administrative Member)




